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SLNo  State District

Jashpur
Janygir
Gariyaband
Baled
Bemetara
Surajpur
Balrampur
Mungeli
Bijapur
Kondagaon
Narayanpur
Sukma
Baloda Bazar

16. Gujarat (4) Mahisagar
Chotta Udaipur
Narmada
Dang

Himachal Pradesh (1) Lahaul and Spiti

Emergency facilities in CGHS dispensaries

T1798. SHRI NARENDRA KUMAR KASHYAP : Will the Minister of HEATTH
AND FAMILY WELFARE be pleased to state:

(a) whether all the medicines needed in emergency cases are available in CGHS

dispensaries throughout the country; if so, the details thereof;

(by whether Government has received complaints regarding shortage of medicines
in CGHS dispensaries in various States/ Union Territories including Delhi and if so, the
State-wise and the Union Territory wise details thereof for each of the last three years and

the current year; and

TOriginal notice of the question was received in Hindi.



Written Answers o [12 May, 2015] Unstarred Questions 173

(¢) the remedial measures taken or being taken by Government in this regard?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA) : (a) Yes, the CGHS dispensaries have all the medicines required

1N emergency.

As per the CGHS guidelines, a provision is there to keep medicines available to
counter any medical emergency that might arise within the Wellness Centre. There is an
Emergency Tray available with the Nursing staftf which contains most of the medicines
required under emergency situation. The availability of the medicines with their valid
date of expiry in this Emergency Tray is checked on a regular basis and also during

surprise checks.

(by A complaint was received on 07.09.2013 from Sh. R.C. Khuntia, the then
Member of Parliament in respect of pensioner beneficiary, Sh. B.K. Joshi regarding non-
supply of life saving drugs on time by CGHS Bhubneshwar. The delay in supply was due

to non availability of cancer medicine with the authorized stockist.

(¢) In case the medicines are not available at the Wellness Centre, they are
procured through local purchase. If any medicine 1s prescribed by the treating doctors that
is required to be used immediately and if that medicine is not available in the Wellness
Centre, authority slip is issued to the patient to collect the medicine from the authorized

local chemist free of cost.
Response of States on Tobacco Control Measures

1799.SHRI B.K. HARTPRASAD : Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government is taking strong steps to reduce the use of tobacco and its

products in the country;
(by if so, the details there of;
(¢) whether the State Governments have been consulted in this regard; and
(dy 1l so, the details thereof and the reaction of the State Governments thereto?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA) : (a) and (b) The Government has taken a series of measures to

reduce the use of tobacco, including the following:

(i) Enactment of the “Cigarettes and other Tobacco Products (Prohibition of



